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Mr P.K.Barua with Mr P.D.Gogoi for
the applicant. . _
Mr S.Ali,Sr.C.G.S.C for respondents/

on notlce.

Since the learned counsel argueﬁ;

applicant believes that great injustice
has been done to him in the matter of
his due promotion , we carefully considen:
the matter in some detail and dlscussed
various aspects relating to it with the
counsel. We however, regret ouf inabilit
to admit the application for fcllowing
reasons | ' |

The grievance of the applicant is
in the Railway Maid Service ¥ing, N.E.

depa;tmental examination for promotiocn
to the cadre of Inspector RMS held in th
year 1976. However, he was not given

promotion in pursuance of that examina-’
tion as all the 'four wacancies were fill
up upto serial No.3 whereas his serial

e

number was 4 amongst the qualified
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durlng the currency of theppeaa& for One
year another post fell vacant due to
prometlon of some offlcer and he should

have been appolnted agalnst that - post but
: Was rllegally deprlved of ‘that opportunlty.
The appllcant therefore prays that the
‘réspondents may e’ dlrected to appoint him
~to the promotlonal pbost of Inspector Wlth
retrospectlve effect Ev1dently the .
grlevance relates to ‘the year 1976. Tt
~appears that the applicant had flle(a
representation to. the General Manager N. E.
Telecom.clrcle on 7.4.77 and that was
‘rejected by the Dlrector"Ceneral on 17.9.
1977 and c0py was sent to the appllcant on
24 6.78. Tt was only after a lapse of about
10 years that on 4.5, 88 the. appllcant filed
another representation. Although he was a
regular employee of the department and was
| not’ w1thout any source of income he stated
| th the representation that it. was a case of
poor employee. Thereafter the applicant hag
placed his case before the Staff &dalat
held on 30. 9.92 and that belng ‘forwarded
to the adalat at Shlllong, the request“éf
the appllcant for re~conslderatlon of the
matter was reJected on 13.10.93. It was
j stated‘that it was not feasible to c0ns1der'.
the case after a lapse of more than 17 _
years, #t is theregfter after a’ lapse of i
about 2 years the Tribunal has been approa—
ched, §1mply because once ‘more: the appllcant‘
‘fwas 1nformed on 12.5. 85 relatlng to the
proceeding before the Staff Adélat that 1t
was, too late to do’ anythlng tc con81der his
?4case that—the-appifcant-hee~aporoached the.
?f&bﬁﬁa&- During all these periods the - 5
appllcant has already been promoted as
Senior Accountant in the office of the

Chief General Manager, Telecom.,Assam Gircle.
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. 7.12.95 Really cspeaking he should have been
' satisfied with the same instead of
¥ raking Sg£ the matter which is about
18 years old.Ey no stretch of imagina-
tion and on any principle of law the
application can be entertained. Hence

it is rejected. No order as to costs.

e ] ,_&"IV
Member " Vice-Chairmar
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APPLICATION UNDER SECTION 19 @F THE Eg
ADMINISTRATIVE TRIBUNALS ACT 1985. <é£
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DatGOfflling.........

Beglstration NOo ézuiniz;//fﬂi)

Signature of the Registrar

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI BENCH:
GUWAHATT .

, BETW E E N
shri Mihir Kanii Paul

—

T

, cove Applicant.
- AND =
Union of India and others. :
ceee Respondents.

1. Particulars‘of the aqplicanté
ghri Mihir Kenti Paul son of Late Shishir

Kumar Paul,Senior Accountant in the Office
of the Chief General Manager, Telecom, Assam

Circle, Ulubari, Guwshati=-.7.

2e Particulars of the respondents :
‘1. Union of India ' '
~ Through Dlrector Genéral,

Department of Posts (Ministry of Communication)
Dak Bhawan, Sansad:.:. Marg, New Delhi- 1. ‘ |

.jw1i/ﬁjji'ﬁK317{26 (E%4¢2 -~ | | contdees 2
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2+ The Chief Post Master Genergl,
N.E. Circle, Shillong-1; Meghalayae

3 The chief Post Master Genersal,
Assam Postal Circle, Meghdoot Bhawan,
Guwahati-1. ) -

. The Assistant Post Master General (stafi)
it.E. Circle, Shillongy 1, Meghalayae
5« The Senior Supefintendent, RMS
'GH' Division, Guwahati~1. |
o sesee ggspondénts-

3. Particulars of the order against | '
. high applicgtion is mgdg v

1. Letter No.7/53/76=5PB dtde 1-9=1977 of

the Director Generel P & T New Delhi.

2. Letter No.Staff/109-6/92 dtd. 12-5-1995 of

the Asstt. Postmaster General N.E. Circle,'
Shillong.

o Jurlsdigtion of the Tribunal

The applicant declares that the subject matter

of the order against which he wants redressal is within
the jurisdiction of this Tribunale.

5. Limitation ¢

‘The applicant further declares that the .

applic ation is within the limitation prescribed in
Section 21 of the Administratlve Tribunal Act,1985.

Méfaie Kook @l

PR S | . )
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6. Facts of the case
1 That the humble epplicant was initislly
appointed as SORTER in the Railway Mail Service (RMS)

Wing N.E. Circle, shillong on 1-6-1967 and Posted at
Guwahati in smff pugest 1975, The applicant appsezed

in the departmental promotion examination to the cadre

of Inspector, RMS and e qualified in the said examina-
tion ;ng;r Ro1l NOJNE-140 along with other fiwe
candidateé and the applicanﬁ% ﬁosition was Wth in the
selection 1ist. The applicant secured the following

marks in the aforesaid examination.

1st paper - 45, 2nd pesper - 55
3rd paper - %9, 4th paper - 70
& 5th paper - 69.

The candidates who qualified in the said

examination are also mentioned below in order of meritie-
§/shri ' -
(i) G.G. Singh

' (11) R.C. Chakraborty
(iii) Bljoy Bhusan Roy Choudhury
(iv) Mihir Kanti Paul
(v) Bhadreswar Bairagi
(vi) susanta Kre. Dase
copy of letter No.1B32/29/Exem/76 dtd.25-2-76
. o ,

of S.S. RMS, GH; DR Gomapiiiels applican£%4marks ia the -

Exam. is annexed as Annexure- 1.

contdese 4
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2. That the first two candidates vize S/shri G.G.
'éingh and R.C. Chakraborty were appointed as Inspector
(RMS): by the Pogt Master General, N.E. Circle, Shillong,
following the declaration of the result against two
other category vacancies(out of three notifiedk vacan=-
cies, two other category and one Scheduled Caste vacan-
cies). As no §/C candidaﬁe iualified in the aforesaid
exsmination and the post was lying vacant for three
consecutive years, the post was deresélifed 5y the Deptte.
under the pressure of gervice Union and the third
successful candidate viz. Shri Bijoy Bhusan ROy
Qhoudhury,who was on deputation'tb Army Postal Service,
wes called back and appointed in that post after

 departmental examination of 1976 for Inspector (RMS)
was held in which the above direserved S/C post was

also notified.

3¢ Thﬁt‘during the next twelve months following
declarstion of result of 1975 IRM-ship examination,
one other category vacancy Occured under N.E. Circle,
shillong7consequent upon promotion of shri M.M. Deb,
ASRM to PSS Class-II Cadre. As per Rule 279/1 of Post
& Telegreph Manual (Vol-IV, 4th Edition) the Director
generel could fill up the sald vacancy by the qQualified
candidates of lest 1975 exauiiz tion. Accordingly, the.
applicant being the number one in the waiting list
prayed to the post Master General, N.E. Circle,
Shillong7-tb accommodate him ageinst the sald vacancy

of Inspector/RMS vide his letter dtde 1-3-1976

Midie Kol Goud .  contaen. 5
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L 4 gimel% W Tzaiy occured during next
12 months. But PMG, shillong did not accede to the

genuine request of the spplicent and thus. deprived the
applicent from his legitdmate claim. '

copy of cited zbove is amnnexed as Annexure-II.

gy That the epplicant thereaft@r appealed to the
Diroctor Genersly Department of Posts & Telegpeaph,

New Delhi on 7-4=77 through proper chamnel to cons ider

his prayer for sppointment as Inspector/RMS agzinst the
occured

vacancy/within next 12 monthseDirector General also
rejected spplicent’s® prayer vide his letter No.7/53/
76-SPBdtde. 1-9-77 (conveyed to-the spplicant vide
GeM. N.E. Circle letter No.STB-WTACf:( l!gﬁ?%‘qupﬁcalt
further preyed to the Direcctor Generszl, P & T, New
Delhi_oﬁ h—5-1988 and 11-k=90 {0 accommodate him
;gainst existing vacancieslas the applicant's claim
was _genuine. But the D.G., New Delhi sat over the matter.

The applicant’s grievance remained unredressaa‘

Copy of D.G. letter datéd 1-9-77 and
“applicants request dtd. 4-5-88 are annexed as

Amnexure- III & IV respectivelye

5e¢ . That after constitution of gtaff Adalszt at
Guwahati - for redressal of gricvances of P & T emplo&ées,
the applicant submitted his‘appeal to the Chairman,
staff Adalat, Assam Circle, Guwahati vide his letter
dtd. 20-8-92 for redressal of épplicant% genuine

J)QiAajﬂb ﬁK@L;;&:CE%MLBQ | - _‘contd... 6
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grievance. As the office of PMG at Guwahatl came into
existence in the year 1988, the secrectery Staff Adalat
forwarded the applicant's grievence to the Chief Post

Mester General, NoE. Circle ghillong for consideration.

copy of applicanfs letter dated 20~8-92 and
Staff Adelat Secretary's endorsement No.SA/3-28/92 dated

- 29-10-92 are annexed as Annexure- V & VI respectively.

6. That on persistent appeal to the Chalrman,

cteff Adalst, N.Ee Circle ghillong to consier the
applicanto case, the Asstt. Post Mester Genersl(s),
Shlllong informed the applicant te furniqh complete
documents in support of the applicant's claim and accor-
dingly the applicant furnlﬁhed 2ll details to the Chief
post Moster General shillong in this regard vide mis
letter dated 21-10-53+ |

copy of APMG(S) letter No.Steff/109-6/92 dated
13-10~93 & copy of gpplicant's letter dated 21-10=83

are annecxed as Annexure- VII & VIII respectively.

7. That to the utter surprise of the applicant
after about one & half yeer,6APMG, N.E. Circle sShillong

sent a vague reply to the applicant vide his letter
No.Staff/109-6-/92 dated 12-5-95 regretting to consider
the case of the epplicant on the plea that all records
of 1975 Exam. were weeded out long aga. |

In this connection it may be meq?%gned that

both CPMG, Shillong and Director Generaltyew Delhi made

gross irregularities in appointing cendidates as Iﬁspector

Y

cOntGece?
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(RMs) flouting departmental rules right from 1975 to

1978;Annexure-v may kindly be seen in this connection.

copy of APMz, N.E. Circle, Shillong dated

12-5-95 is annexed at Annexure- Ix.

7 helief’seu'ht :
The Hon'ble Tribunal may be pleased to direct
the Respondents to sppoint the applicant as Inspectoxr/

R.M.S. with retrospective effect as the Applicant's
efforts to get justicé from the Respondents for long

18 years have failed 1o secure the same.

In&grlm order. it Qrazed for

No 1nLerim rellef is preyed for.
9. Details of remedies exhausted 3
Appeals/representative made t0 3=

1. PMGe NeoE. Circle, Shillong.
2. Director General, P & T New Delhi.

3. Staff Adalat, Guwahati. v
4o Staff -Adelat,Shillong.

10 Matter not pending with any other court etc.

The applicant further declares that the matter

regarding which the application has been made is not

pending before any court of Law or any other authority
or any other Bench of the Tribunals

Midir Konle Rl . ) | ' contdese 8
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1. ‘Particulars of Bank/Postal omder in respect
ofkt the Application fee.

~ Benk Draft/Indian Postal order No. 8 Of 2>0fo%%

of 35050000 is en010$edo

12, Details of Index.

An index in duplicate containing the details

of the documents to be relied upon is enclosed.

13. 1ist of encloserse

As in the index.

VERIFICATION

I,'Shri Mihir Kanti éaul; son of Late Shishir
Kpath Paul, working as Sr. Accountant in the Office of
Chief General Manager, TeiecOm, Assam, Circle Guﬁahati-?)
resident of Pandu, Guwahati,fbist.‘Kamruppdo hereby
vérify that the contents made in paragraphs 1 to 13 are
true to my personal knowledge @nd belief and that I

have not supressed any materisl factse

And I sign this Verification on this 29 "gay

_Of November, 1995 at Guwahati.

Signéturé'df'thévggplicant.

Wehwe Karde (Bl
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- INDIAN POSTS & TELEGRAPHS DEPARTMENT

O0ffice of th'e_ Senior Superintendent,RMS 'GH! Dn,Guwghati

A copy of PMG ,N,E. Circle,Shillong's letter No.STa-21/
Exam/ 75 Pt,II dt. 17,2,76 addressed to the Sr.Supdt, RMS

tGH! Dn. Gauhatn.. ' _ '

Sub. Communication of marks of IRM EXam'75
Ref: Your letter/Endst.No.B2/29/ixam/B5 dt.27,11,75 & 3.12.79

The marks obtained by the following officials in the

above mentioned examination are gJ.ven belows-

Sl. Roll No Nwe of Candldates éé:tached Paper
' NO. . —
1. NE-145- ShI‘l D K.Roy - Choudhury SR{:)Ban17 ég I‘lﬁ %X ,_‘:9“_
ia
2,NE-139- Shr:..B.B.Boycnoudljlury. 67 65 55 62 63
3. NE-140- Shri M,K.,Paul SR0 4555 59 70 65
, : Ganhati
No. B2/29/Exam/75  Dated, Gauhati,the 23.2.76
“Copy to:

. SRC- Gauhati & SRC Rengia, They will please communicate this

' to the officials concerned,

| Sd/.‘.nlegibie.

for Senior Supemntendent
© RMS'@H!' Dn. unhati-781003

Widwe Koere Rl
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Annexure-I1
Tb B rd
| The Postmaster General
N.E,Circle, shillong-793001
(Through the Sr,Supdt, R.M,S.'GH' Dn,Gauhati)
Sir,

With due respect and humble siubisién I beg to lay
before you the following few lines for favour of your klnd
consideration and Sympatheta.c orders plesse,

Para-1, That Sir, in the year 1972, the vacénéies/ for IRM in
Ravour R xyourxkindxouskdsr N.E. Circle was notified in Circle
office letter No, Staff/A/AA-21/Exam/Marchd72 as followsse

Ibtal Vaconcies, L

. , Un-Reserved, 2
~ s/c. 1-
S/ 1. 1.

Unfortunately none could come out Successful,

Para-2, Tat &11‘, in the year 1973, no notification ,
of the vacancies was made, But Lk(four) offn.cialS(3 0/C &I S/T)
candidates) pas sed _
Pala,-_%. That Sir, in the year 1974 ,eligible officials
. appeared-in-the IRM ship examination where no notification for

the vacancies were made and unfortunately there was no successful

candidate, -

@
M Para-t, 'That Sir, in the year 1975 ,as per routing IRM

0 ship Examination was held and Vacancies were notified vide C.0's

letter No, Staff/A/21/EXam/75/Pt-II dt. 26.8.75 with the foll@rwing
breq,k-up. " )

. contd..2
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Tbtal Unreser- Reserved Out of figures Out of figures Remarks

vocan- ved, vscancies in Col,9,no in Col.6,n0
cies SC g7~ carried forw- carried forwar-
/- ard for 3rd Ir, ded for 3rd Yr,
L S S S 2 - I 7.
2 1 - - - -

Against the above vacancies 2(two)0/C candidates passed,

Para~5, That Sir, as per Ministry of Fome affairs, Deptt,

‘of personnel 4 R OM No, 16/2/7#_‘Est(SCT)dt.8.5.7’+. it is found

that reserved vacancies (S/C & S/T) stand lapsed,if in the -3rd
year of cai'ry forward no suitable candidate of 'thve reserved

category is selected/passed/appointed,

Now in view of this fact, the reserved vacancy for S/C
which originated in the year 1972 (as' explained in para-1 above)
stands lapsed,I, being an 0/C candidate appeared in the year 1975
in IRM-shi\p Exam, and I. secured the following marks:

..-‘-----——m——'-—‘---—--a--——--

Name of . Rill No Centre Ist 2nd 3rd Lth  5th

-.--_-—-—-—---———--—-_—-—--—---_-_

.------——-——-—----—-—-—’-—--__—-_-
- -

As per PMG,N. L Circle,shillong letter o, .STA-21/Exam/75 Pt-11
dt. 17.2.76. commun:wated vide S 8 R M 'GH' Dn,Gauhati letter
No, B 2/29/Exam/75 at. 23.2,76, "

Para. 6. That Sir, as-per P&T Na.nnual Vol, IV.(kth Edition,
1971) Rule No.279/1 para-II @h:.ch S ays "an exam:.nation for the
recruitment of IPO/IRM(RMS) will normally'be held once a year
at the discretion of the D.G.It iS open to the D.G. not o held

the examination in any year in a circle if tne nunber of quaiifie_d

_candidates on the waiting list is adequate for the vacancies likely

to occur in the next 12 months, The examination will be held at

selected contres in each circle, :
contd,,.3
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Now, sir it will not be out of place to mentionim
“here that a cleab vacancy has occured in TRM cadre,in
cansequence of selection of Sri M, M.-Deb.ASRM Silchar in
P,SS II Cadre, o '

Sir, -in view of the marks I have Secured in the
Exam,as stated vide para 5 above, mgy I hope that your
honour would be gracious enough to absorb me as IRM.
against one of the vacancies as stated in para 5 =nd 6 a'bo’ve
there by g‘iving'me a chance to serve the adwministration

with entire satisfaction to my supériors.

For this _act of kindness 1 shall remain in;éver

grateful to you,

Dated, Guwshati- o Yours faithfully,
the Ist March!76,

(MIEIR KANTI P AUL)

/ﬂé/ | ) ‘ _ | ' N

Y /V
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TRUE COPY Annexure-lll
INDIAN POSTS AND TELEGRAPHS DEPARTMENT

Office of the Generallignager:N. E, Telecommunic ations Circle,
Shillong-793001,
STB-80/TAC " Dated at Shillong, the 17.5.1977.

To ¢ Te Accounts Officer Telecom Accounts,
Morello Building
Shillong-793001.

Sub: Inspector Railway Mail Service-Petition from Shri
~ Mihir Kanti Paul, TAC 0/0 The Telecom AccountsiShillong
for his selection as an Inspector Rajilway Mail Service
on the results of Inspector Railway Mail Service Examj -
nation in 1975 in N.E. Circle,

\A copy of \Director General,Posts and Telegraphs,New
Delhi letter No, 7/53/76-SEB.II dated 1.9.77 on the above
subject is sent herewith for information, ‘

The official,Shri M,K,Paul,may please be informed
accordingly, o | o
| 5d/-Illigible T

. sd/-
. (T8, Krishnamurthy)

Chief Accounts Offider,
0/C The General Manager

North Eastern Telecommunication Circle ’
Shi llong-793001

Lopy of the Directorate letter referred to-above.

I am directed to invite a reference to your letter
/ No SIB-80/TAC dtd. 5.8.77 forwarding a petition dated 7.4%.77,
4 \/"&/ ~ addressed to the Director General from Shri Mihir Kanti Pagl

A\
%%f office of the Telecom Accounts Shillong on the subject noted
0 . \ .

‘QA above and to say that after careful consideration of the

request of the petitioner,the Director General has decided that
the same cannot be granted,He has therefore,rejected the

petition, The petitioner may be informed accordingly,

® ¢ 00000 %0

E,N,D, T, No s TA/SH/Gen/Staff/at, 24.6,78

-4 requested in this letter No.nil dated 24,6,78,copy of the
. D,G's letter as above is furnished®fo tBé~o6fficial(Sri M.K.Paul

Ml/ﬁi}c Kornie GDO(,M/E | ' Sd/- Illegible,
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nnexure-# [V

The Director General
Department of Posts
Dak Bhavan

New Delhi-110001.

VDN — rl n

Sub : Inspector Railway Mail Service-Petition from Shri
Mibir Kanti Paul, TAC 0/0 the Telecom Accounts,
Shillong for his selection as an Inspector Railway
‘Mail Service on the result of Inspector Railway Mail
Service Examination held in 1975(1975) in N,E,Circle

Th-F/C

.Réspec; ted Sir,

I.‘beg most humbly and respectfully to lay before
you the following few lines for f.avour o‘f kind consideration
and justice,

That sir,my casé has a reference to the Director's
letter No.753/76-sys.11 dated 1-9-77,

That s:%.r, I had qualified in the examination
Inspecto'r' Railway Hail Services held in Sept,1975

securing the following marks,

Name of Roll No Centre 1Ist 2nd 3rd Lth 5th
Exam, , paper paper paper paper paper

IRM ship NE-140 Gawhati %5 55 59 70 65

That Sir, under the proiriéion of Rule-279/1-
of P&T Mannual Vol., IV I was entitled to be absorved against
the clear vacancy occured in the IBMS Cadre in consequence of
selection of Shri N, M, Deb, ASRM RMS 'S' Division in the
PSS-1I1 cadre in April,that is within 12 months subsequent

to the examination when my name wos at the top of the waiting

 list of qualified candidates,

contd,..2
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That sir, inspite of my repeated appeals for
redressal no justice has since been shown,my genuine
‘ claim is being denied without assigning ariy justified,

at sir, I have lost my energyv of years for
achieving the benefit to which I am entitled by}

stending rules of the department,

That sir,now there are vacancies gond with the
high hope 1 praywyour honour to»be king enough to
consider the case of a poor employee most Sympathetically
and to cause for'séttl‘ement of‘ a long pending iSsue by
absorving me in thke cédre of Inspector ﬁailway Mail
Service for which I am qualified and for this act of

your kindness I shall remain ever grateful to you.

Yours faithfully,

! |

Dated GH

_ (Mihir Kanti Paul)
The 4th May'88v :

. | Jr, iAccountant O/O'
/ : - CoeT.S.D, Assom Circle

-' -/
| é@ y/ Panbazar,Guwahati- 1..

M fire ﬁ(a@‘ GDM ,
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Annexure- V
-To
The 'Chairman
STAFF ADALAT

0/0 -The Chief Postmaster General
ASS AM CIRCLE,GUWAHATI,
781001,

(Through proper channel) | |
Subs Prayer for absorption as an

Inspectimy of R,M,S.consequent

Respected Sir, on- the result of 1975 Examinatio

With due respect and humble submission,I beg to lay
before you the following facts with a high hope of getting
justice‘ through the STAFF ADALAT which is never formed in
earlier years, The prayer petition is submitted in response
to a notification issued from the 0/0 the ,C.P.M.G.Aséam

| Circle,Guuohati-781001 vide No STAFF/ADALAT/APC/92 dated

17,92, S

2, - Tat sir, the fact pertains to the period of
pre-bifurcatiofi of the erstwhile combined N:.E. Circle,
with Circle Office at shillong. _ |

3. That Sir, by virtue of passing the Departmental
Aptitude Test for Telecom Accounts Clerk,conducted after
holding the IRM ship Examination 1975,I crossed over to

o T

. /Telecom Wing from Postal Wing(R.M,S.).Initially I joined

O‘y}/j.n the P&T Deptt.as a SORTER in R.M, S.on 1.6.67 and later
joined in Telecom A/Cs under G.M. TN.E, Circle,Shillong on

13.7.76(DEPARTMENTALLY, ) |

y

oo

L, That sir, a gist of happening's in filling up of
posts of IRM from 1975 to 1978 is appended below stage by
stage for your information & seeking justice in my case,

i) IRM ship Examp'75 was held by 8/75 against notific-
ation vide Staff A-21/Exam!'?75/Pt.II dated 26.8.75 (Annexire I)

— Result announced by the end of 1975 and

W f'\/g‘l 1o 4)(()! fh'7v'@)uf - contd .2
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and -approved Sri G.G.Singh & Sri R,C,Chakraborty being
qualified candidate No.1 & 2 out of total 5 qualified

cendidated in merit list, ___marks communicated
on 23.2.76 vide (_Annémre;Z) | Representation submitted -

. by qualified candidate No,3&4+ (namely S/Sri Bijoy Bhushan
Boy Choudhury & Mihir Kanti Paul) on 1, 3.76 (vide Ann-3)

- showing two po;mts( one for derservation vide Annk% & to
fill up one vacancy and the other for approving a candidate,
from waiting list by virtue of Rule 279/1 para_c. of P&T
Manual Vol-IV tc fill up the post caused due bo promotlon
of Sri M,M.,Deb to PSS Class-IIL on 19.4.76(vide Anx-5).
Bepresentatlons were forwarded to P,M.G Shillong vide
SSRM/GH/NO. B-2/29/%xam/75 dated %4,3.76 (vide Annex-3)

| <~ Representation dt, 1.,3.76 of 3rd gqualified

" candidate Sri B.B.Roy choudhury was rejected by DG,P&T,
Hew Delhi vide No,7/43/76-SPB-I dated 16.7.76(Amexure-6)
on the basis of one sided wrong report of the P.M.G.
Shillons and the representation of 4th qualified candidate
_Shri M.K.Péul was remained unreplied, |

i) : TRM Exam'76 held in 1976 against notifiéation No
Staff/40-4/75 dated 14,10,76(vide Annex-7) Vacancies are
thoSe vacancies for which No.384 qualified candidate

repres_entated. R .Fortunatély due to pressure

\

of 'service union .DG.P&T ,New Delhi agreed to and appi'oved
3rd representation of Sri B.B-.B:oy Choudhury by dereserving -
the post of S/C to 0/C (vide Annex-8) which was Iinitially- ’
réj ected by the D,G.P&T,New Delhi on 16,7.76 as noted above.
As a result of this filling up of post by the 3rd qualified
canvdidate‘-of '19"75, the result of 1976 Exam,was declared for
only one O/C post & approvad. Sri B, Bairagi. There was no

result for SC post as it was reserved & given to 1975

Ty e 4 21 -
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candidate It is mystereous that my.representation
(4th O/C)waé neither replied nor any action was taken
béfore holding of 1976 Exau. My representation (4th ¢/C)
might have been .considered under the standing rule No,
279/1 Para 2 of P&T Mannual Vol.IV. and the Exam'76 need
not be'conducted;;“_::;___After that Sri R&bindra Ch,Das
SC candidate of 1976 learnt that he was not declared
qualified against the notified post inspite'of getting
pass mérk;& took up case incidentally,anothe; post of
IRM was suddently fallen vacant due to death of Rupdhar
Das, IBM/GH-2nd Sub,Dev. Tezpur just after compietion of
IRM/1976 Exam, <~ T Satisfy Sri Rabindra Ch. Das who
created pressure otherwise,DG.P&T/ND approved Sri Rabindra .
Ch, Das thfough supplementaﬁy result vide No,7-5/76.DE.4 -
COU-I .dt. 18.2.77 by modifying the vacancies announced in
mnnexare,7 vide No.7-5/76-SEB II dt, 20.8,76( annx-9)How
this modification of the post caused due to death of
Rupdhar Das at Tezpur in 9/76 was done in 8/76 is mot
known, This time also representation of Sri M.K, Paul kth
Q/candidate of 1975 Exanm, waS'ﬁot conslidered, Case of Sri
- Rgpbindra Ch. Das SC candidate of .1976 Exam & 2nd Q/C
of 1976 Exém was approved by the DG,P&T ND deceiving the
prayer of Sri M.K.Paul kth Q/C of 1975 Exam,

iii) In 19’77 ,there was. no exam, as no vacant post was
zvailable,

ivy In 1978,one post was fallen vacant in IRM cadre due
to death of Sri Prafulla Kr. Das SC ex ASRM/Silchar for

which IRM Exam., waS held in 8/78 againt no notification,
——____Result wos annunced vide P,M,G,NE Circle,

Shillong .No. Staff/12/2/76 dt. 20,2.79(Annexure-10)training -

at Silchar,____—  In later stage the candidature of 8ri

| g—
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and Sri Nikhil Ranjan Dey was approved & sent for pratical
training at Silchar <~ In xkyg later state the
candidature of Sri Nikhil Ranjan Dey who was sent for
practical training was cancélled and the 2nd qualified

candidate of 1978 Exam, Sri D.K,Roy Choudhury was approved

by DG.P&T, ND(nde Annux-II) __.But subsequently the

DG, P&T,ND was very kind to re-approved the c'andidature of
Sri Nikhil Ranj an Dey against the post for which bxam.&?B‘
was ca,lled for ___—~ As a result ySri D K Roy Choudhury
promtion was in excess but accommdated him against no
post___—~ It is clear that against one declared Vacancir, .

two IRMs approved -~ Still then case of Sri M.K,Paul

was not accepted yet.

The above noted prima-facie history in filling No IRY -

post irregularly depriving the legitimate claim of Sri M,K. --

i

Paul kth Q/Candidate of 1975 Exam,is furnished in a tsbular
form from 1972 to 1978 (vide Annux.12&13j to you for your

kind investigation so that your high hand will rescue me

- from the mental sufferings caused due to the wrong done in

my caSe.

5, Tat Sir, I was representing time to time & lastly

| represented on 4,5,88 and followed by reminder on 11.4%.,90 -
which forwarded by CGMT/GH-7/ND ESTQ-5/73 dt 19.6.90 to DG

(Postal) Deptt of Posts,Dak Bhawan,New Delhi,(Vide annux.
114&15);13{11:. till date no communication is received,

Under the above circumstances,I hope that your honour

would be kind enough to See the caSe and offer justice so thg

a poor Govt,, servant gets-his legitimate elaim for which act
of your kindness I shall remain ever grateful to you,
Thanking you,Sir, Yours ‘faithfully,

Enclos 15(Fifteen)

| ‘ (SE MIHIR KANT PAUL)
Dated at Guw L S
ated at Guwahati the \ offg., JAO(ICY

200&_0920 O/0the C C M TaToancm
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fnnexu re- VI

Depdrtment of Posts: Indias
Office of the. Chief Postmaster GeneralsAssam Circle::
Meghdoot Bhawan dth floor:Guwahati-781001

o0 &0 ¢ e 00 0 @ e

No:SA/1/92/Rlgs. ‘ the 29th October 1992

i T —

subject: Decision taken on Staff Malat held on 30,09.92 in
Assam Circle,Guwaghati.

00 %0 & 006 000 o0

A copy/Ex‘traclt(s) of t_he decisidn taken by the
Staff Adalat held on 30.09.92 under the Chairmenship of Chief
" Postmaster General ,Assam Circle,Guwahati on the respective
| grievances-of the Staff is sent herewith for favour of taking
neces.s‘ary action. A brief par,ticu}.aps of the grievances along |
with the name and designation of the- official is also enclose{ij

herewith for favour of ready referenc;e. .

Enclss 4s above. o | | (P.Dey)
Staff Adalat & Accounts officen
| | | ~ 0/0 of the Chief Postmaster
e _ - General Assam Circle.

(/OJJ/ . Copy to:- ’ . GUWAHATI-781001 \,
@JO NJ\/ | Shri Mihir Kanti Paul, Ex.SA J,A.0.(K)GMT,Guwahati
/ JJJ with reference to his application dated 20,8,92,An extract of
(;( N the decision of the Staff Adalat held on 30.09,92 is enclosed
\,24 herewith for information . '

2) File No-Sug3-28/92 Secretary
o - Staff Adalat& Accounts Officer
O/o the Chief Postmaster General
© ASsam Circle,Guwghati

SA/3-28/92; 4 | |

it -This case relates to 1975-76 and no records are
available in Circle Office Guwahati as this Circle
"Same into existence only in the year 1988, Adalat

therefore directs the Petitioner to take up his case
“-in the Staff Adalat,N, &, Circle,Shillong,

Case is closed,

Mp,e\.tm «Nmp' @“‘).AD’
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Annexure-VII

DEPARTMENT OF POSTS
OFFICE OF TE CHIEF POSTMASTER GENERAL: N, E.CIRCLE:SHILLONG

No.Staff/109-6/92 Dated Shillong,the 13.10.93
.

Shri Mihir Kanti Paul,

v T, A0.(I0)
o - Assam Telecom Circle Office
. Guwahati, '
Sub - . fbsorption as Inspector BMS as a result of -
IPO/IRM Examination,1975.
Refs- Your telegram dated 5-10-1993,

Sir,

‘ A1l the records pertaining to the IPOﬁBles
Examination,1975 have since been weeded out long ago in the
usual course,except a register of candidates which showed
that you appeared in the examination under Roll No.NE- 140
but without indication of success.Hence it is regretted that
your case is not feasible of consideration after a lapse of

more than 17 years .Besides,there is not any RNS establishment
- in this circle, '

. You mgy furnish complete documents in éupport
of your clagim for examination. '

. Yours faithfully,

(L, Munga)

vﬂv o | Asstt, Postmaster General(s)
/ .

d o
Yol
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Annexure .VIIT

~Chief Post Master General
N.E, Circle,
Shillong-793001.

(ﬂhrough proper channel)
Réspected Sir, |

;

Subs Absorption as Inspector RMS as a result
‘ - of TPO/IRM Examination,1975,

* Ref: Your letter lio.&taff/109-6/92
' ' dated 13.10,93..-

s

1t is surprisingly noticed that Secretary,Staff
Adalat & Accounts Officer ,0/0 C,P.M,G., Assam Circle,

 Guwghati has forwarded my case through file No.,S4/3-28/92

vide CPMG/ Assam Circle,Guwshati letter No.SA/1/92/Rlgs.
dated 29,10,92 to you -endorsing copy to the undersigned who
was eagerly waiting for the decision from Staff Adalat,N,E.

~ Circle,Shillong inspite of glVlng reminder on 17,11,92,

“but instead you are now directing me for furnishing complete
documents in support of my claim for examination regretting
that my CaSe is not feasible of consideration after a lapse
of more thon 17'years that too on receipt of my(telegram
Originally the ommissions were. pointed out prior to holding
of IPO/IRM bxaminatlon of 1976. but the reason of non.
COnsideration of my case was forclbly Supressed by the
Authority for which I approached the supreme authority of -
justice 'Staff Adalat! to examiné the ill-fated case with

a high hopg ~

N ‘ COntd- 02

Mihive Kot Gl
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However,in reply to your letter dated 13.10.93.1 am
* sending herewith the documents submitted earlier in supp-
ort of my legimate claims to your honour expecting a
favourablé decision. Fui'ther,the repr"esentaﬁion with
'en‘c.losures submitted by me is self explanatory for the

indication of success as desired by you.l

,  Under the above circumsf:ances,l hope that your
honour would be kind enough to examine the enclosures
alongwithi copy of representation dated 20.8.92 whichA
were submitted for Justifylng my legitimate claim and

offer your judgement for which act of your kindness I shall

remain ever grateful to you.

Encl: 15 + 1 - Yours faithfully,

(MIHIR KANTT PAUL)
Sr, Acctt.
0/o Accounts Officer(Ta)

| . 0/o C.G.M, Telecom,
Dated at Guwahati Assam Telecom Circle,
the 21st Oct, 1993,

e | | GUWAHATI.781007.

Miio oot Bk

4
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Annexure-1X /7‘2 '

Chief P.M.G. Shri Mihir Kenti Paul,

N,E.Circle, -+ Sr,Accountant, ,

s : C/o.the Account Officer,

Shillong-1. : . 0/o the C.G.M,T,Telecom

. "~ Assam Telecome Circle,
Guwah ati-~-781007.

No. Staff/109-6/92 dated at Shillong the 12,5.95.

sir,
| N Since,all the records have been weeded out
long aéo in the usual éourse and moreover,there is no
RMS esteblishment in this Ci{&}e,it is regretted that

it is too late to do any thing ;consider' your case,

Yours Faithfully,

(. N, CHOWDHURY)
- , | A P,M.G, (STAFF )

: _ for Chief Postmaster Genefal,-
/ , - N.E, Circle, Shillong-1.



